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THE MINISTER OF EDUCATION (SHRI 

M. C.  CHAGLA):  (a)  No, Sir. 
(b) and  (c)   Do not arise. 

CASES OF CORRUPTION 

290. SHRI J. H. JOSHI: Will the Minister of 
HOME AFFAIRS be pleased to state: 

(a) the number of cases of corruption 
which were detected by Government during 
the period from March to August, 1964; and 

(b) what was the number of such cases 
'for the corresponding period during the year 
1963? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
JAISUKHLAL HATHI): (a) The Special Police 
Establishment Division of the Central Bureau 
of Investigation have taken up 991 such, cases 
during the period from March to August  
1964. 

(b) The number of such cases taken up by 
the S.P.E. Division of the Central Bureau of 
Investigation during the period from March to 
August 1963 was 779. 

EXPANSION OF O.N.G.C. 
291. SHRI I. K. GUJRAL: Will the Minister 

of PETROLEUM AND CHEMICALS be pleased to 
refer to the reply 

given to Unstarred Question No. 150 in the 
Rajya Sabha on the 4th June, 1964 and state 
whether the Oil ana Natural Gas Commission 
have since added any technical members to 
the Board; if so, how many? 

THE MINISTER OF PETROLEUM AND 
CHEMiCALS (SHRI HUMAYUN KABIR): Dr. 
D. N. Wadia, a well-known Geologist, has 
been appointed as a Member (part-time) of 
Lhe Oil and Natural Gas Commission with 
effect from the 27th July, 1964, and we are 
considering the appointment of one or two 
more members with specialised knowledge. 

CAMPS FOR  DISPLACED PERSONS FROM 
EAST PAKISTAN 

292. SHRI I. K. GUJRAL: Will the Minister 
of REHABILITATION be pleased to state the 
number of camps so far set up for displaced 
persons fr^m East Pakistan and the number of 
inmates of each camp? 

THE MINISTER OF REHABILITATION 
(SHRI MAHAVTR TYAGI): The number of 
camps set up for displaced persons from East 
Pakistan and the number of inmates therein 
are given below: — 
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386 1,672 
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TRAINING  UNDER   THE  NATIONAL 
DISCIPLINE  SCHEME 

293. SHRIMATI DEVAKI GOPIDAS: Will 
the Minister of EDUCATION be pleased to 
state: 

(a) on what principles selection for 
training under the National Discipline 
Scheme is made from the States; 

(b) whether any quota is fixed for each 
State; 

(c) on what basis selection from Kerala 
was made in the month of June, 1964; 

(d) whether he is aware that vari-'ous 
Employment Exchanges in the States were 
not informed to send their candidates; and 

(e) whether Government propose to make 
arrangements to give chances to the 
candidates from Employment Exchanges that 
were n'ot represented in the last selection? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION (SHRI BHAKT 
DARSHAN) : (a) The selection is made in 
accordance with the provisions contained in 
the approved recruitment rules    prescribed    
for    the 

respective posts under   the   National 
Discipline Scheme. 

(b) No quota is fixed for each State, but 
the allocation of seats is made keeping in 
view the requirements of the States and the 
total number of vacancies for a particular 
course. 

(c) to (e) The information is being 
collected from the concerned Regional office 
of the National Discipline Scheme and a 
statement will be laid on the Table of the 
House in due course. 

TRANSIT/WORK CAMPS   FOR   DISPLACED 
PERSONS FROM EAST PAKISTAN 

294. SHRI K. C. BAGHEL; Will the 
Minister of REHABILITATION be pleased to 
state: 

(a) how many displaced persons from 
East Pakistan have been sent to Transit 
Camps in Mana Kurud, Nava-gaon and 
Manipuri near Raipur City in Madhya 
Pradesh; 

(b) how many t>f them have been sent to 
Work Camps; 

(c) the places of their location and the 
number of displaced persons in each of these 
camps; 


